
Name of Officer (In Full) :

Date Of Birth                  : 01/08/1968

Present post held            :

Name of District. Sub-

Division, Taluka and Village 

in which property is situated

If not in own name, state in 

whose name held and his/her 

relationship to the Govt.-Servant

How acquired ? Whether by 

purchase lease mortage, 

inheritance, gift or otherwise 

with details of persons from 

whom acquired

Housing and other 

Building 

Land

1 2 3 4 5

Village- Chikhali Tah+Distt- 

Rajnandgaon

- P.H.No. 37/1, Kh.No. 

383/06, Area 0.50 Acare

- Dt. 15-12-1988 from Babulal & 

Rajwati in Rs. 5000/- from sale 

deed.

1- Gold Jewellary :-  Rs. 3,00,000/- (Approximate 100gm)      2-  Silver Jewellary :- Rs- 25,000/- (Approximate 500grm)

Movable Property (Value Above 25000/- of Rs.)

Jewellary (Lump Sum)

Name of Articles

1- Car I-10 Rs.    4,00,000/-             2- Air-Condition Rs. :-  28,500/-                                      3- Pleasur Motor Cycle Rs.:- 44,000/-

PROFORMA FOR DECLARATION OF ASSETS 

(As On 31.03.2012)

Immovable Property

Name of details of Property

SHRI- JITENDRA KUMAR JAIN

II ADDITTION DISTRICT & SESSION JUDGE SAKTI DISTT-JANJGIR-CHAMPA(C.G.)



Name of Bank City Amount

1 2 3

1) Fixed Depositess STATE BANK OF INDIA BILASPUR 1,45,947

STATE BANK OF INDIA DURG 3,10,118

STATE BANK OF INDIA DURG 1,80,000

CENTRAL BANK OF 

INDIA

RAJNANDGAON 3,43,565

CENTRAL BANK OF 

INDIA

RAJNANDGAON 66,840

CENTRAL BANK OF 

INDIA (SON-NITESH)

RAJNANDGAON 12,561

United Ind. Ins. Com.  (Bhavishya Aarogy Po.) 10,014

Bank Deposites/Securities & Investments 

SBI Life Insurance Policy 1,80,000

Oriental Insurence. Com (Bhavishya Aarogy Po.) 10,000

Oriental Insurence. Com (Bhavishya Aarogy Po.) 10,027

1 2

LIC 2,00,000

LIC (Smt. Sangeeta Jain(Wife) Paid by me) 50,000

FRANKLIN INDIA BLUE CHIP FUND 57.163 (Son-Nitesh)

FRAMKLIN TEMPLETON PRIMA FUND 37.605 (Son-Shreyensh)

Life Insurance Policy & Others

Name of Issuing Company Amount

SR STEEL LTD. 120

BAJAJ HINDUSTAN SUGAR LTD. 200 (WIFE)

FLUIDOMAT LTD. 200 (WIFE)

SBI MAGNUM LIQUID BOND MUTUAL FUND 4216.527

SBI MAGNUM  MUTUAL FUND 295.946

JM FINANCIAL MUTUAL FUND 916.355

Name of Issuing Company: Nos. Of Shares

1 2

RAJVEBE ELECTRINICS 100

Shares/Debentures



2) Savings Bank A/Cs STATE BANK OF INDIA DURG 4,04,420

STATE BANK OF INDIA SURAJPUR 18,570

CENTRAL BANK OF 

INDIA 

RAJNANDGAON 15,832

STATE BANK OF 

INDIA (WIFE SMT. 

SANGEETA)

DURG 16,539

CENTRAL BANK OF 

INDIA (WIFE SMT. 

SANGEETA)

RAJNANDGAON 66,501

CENTRAL BANK OF 

INDIA (SON-NITESH)

RAJNANDGAON 17,462

3) PPF POST OFFICE RAJNANDGAON 7,29,023

PPF (WIFE SMT. 

SANGEETA)

POST OFFICE RAJNANDGAON 1,14,688

4) GPF Nil Nil 7,24,169

5) NSS

6) Others 01- NSC POST OFFICE RAJNANDGAON 32,000

1-       In case where it is not possible assents the value accurately the approximate value in relation to present condtion may be indicated

Note- The expected declaration of assets is subject to Procisions of C.G, Civil Services (Conduct) Rules 1965

Signature & Date 


